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Subsequently, after accomplishment of the required modification mandated by
DGCA and FAA on the fleet of Air India's six aircraft during the period 8 May
- 30 May, 2013, DGCA have granted permission for the return to service of the
B787 aircraft.

(c) to (¢) Due to temporary grounding of the 787 fleet Air India had to incur
additional direct/indirect expenditure which, infer-alia includes an extra expenditure
of Rs.0.60 crores per day approximately duc to the substitution of other aircraft
on the B787 route and an extra cost on account of aircraft financing, cost of
maintenance of pilots etc. amounting to Rs.1.43 crores per day approximately. Air
India has appointed a subcommittec to negotiate the issue of compensation with Boeing

for the losses suffered on account of grounding of B787 aircraft.
Privatization of airports in the country

779. SHRI AJAY SANCHETI: Will the Minister of CIVIL AVIATION be pleased

to state:

(@) whether Government has decided to privatize a number of airports in the

countty;
(b) if so, the details thereof;
(c) the experience after privatization of Delhi and Mumbai airports; and
(d) the fate of employees of these airports proposed to be privatized?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
(SHRI K.C. VENUGOPAL): (a) and (b) Based on the recommendations of Task
Force on Financing Plan for Airports for Twelfth Five Year Plan, Government of
India has decided to undertake operation, management and development of 20 select
airports at Chennai, Kolkata, Lucknow, Guwahati, Jaipur, Ahmedabad, Bhubaneshwar,
Coimbatore, Trichy, Varanasi, Indore, Amritsar, Udaipur, Gaya, Raipur, Bhopal,
Agartala, Imphal, Mangalore and Vadodara in phased manner through Public Private
Partnership (PPP).

(¢) After awarding the Delhi & Mumbai airports to Joint Venture companies
namely, M/s Delhi International Airport Pvt. Ltd. (DIAL) and M/s Mumbai International
Airport Pvt. Ltd. (MIAL) respectively, it has been observed that the introduction

of PPP model at these airports has led to a significant improvement in the infrastructure
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and rise in the collection of revenues, especially non-acronautical revenues.
Consequently, the revenue of Airports Authority of India has also increased signifi-

cantly.

(d) An Inter-Ministerial Group (IMG) has been constituted to evolve and
recommend appropriate modal for achieving the desired objective of operation,
management and development of the selected airports with private participation,

including the welfare of employees.
Low-cost airports in Bihar

780. DR. ANIL KUMAR SAHANI: Will the Minister of CIVIL AVIATION be
pleased to state:

(@) whether Government has proposed to set up three new low-cost airports

in Bihar including Muzaffarpur,
(b) if so, the details thereof;
(¢) the time by which these airports are likely to be made operational;

(d) whether lack of air connectivity in Bihar hampers the tourism development
in the State; and

(¢) if so, the steps being taken by Government to improve air connectivity

and infrastructure in Bihar?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
(SHRI K.C. VENUGOPAL): (a) to (c) No, Sir.

(d) and (e) In pursuit of enhancing air connectivity in the country, Government
of India has formulated a Policy on Greenfield Airports, 2008 which provides for
the setting up of Greenfield airports across the country by Airports Authority of
India/State Governments/Individual Promoters. Presently, there are two operational
airports in Bihar, namely, Patna airport and Gaya airport, belonging to Airports
Authority of India (AAI). Besides, AAI had proposed to the State Government
of Bihar for development of airport at Bihta and handing over of Bihta airport to
AAI from India Air Force (IAF) in exchange for handing over of Gaya airport
belonging to AAI to IAF. The State Government has not responded on the proposal
of AAIL



